
Date - 30.05.2020

CIRCULAR

In view of prevailing situation, it is notified that Circulars No. L4fpll:lel}
dated 14.04.2020 and No. t8/pl/2020 dated 17.05.2020 issued for Subordinate

courts/special courts/Tribunals shall contirue ro remain in force dll 14.06.2020.

By Order

REGIST#fuERAL

No. Gen/XV I 42/2A20/3341 Date * 30.05.2020

Copy forwarded to &e following for informadon and necessary acdon:-

1" All the District & Sessions Judges with the requesr to circulate the same

amongsr an the presiding officers of their judgeship.

2. Presiding officers of all rhe special courts ancl Tribunals.

3' AII the Bar Associations through the concerned District & Sessions Judges.

4. Registrar classification, Rajasthan High coult, Jodhpur to upload the same
on the official website of this office.
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